Dak Register For Month Starting on 01/04/2022

( Column 1 to 6 are maintained by Office of Registrar. Column 7 and 8 are maintained by concerned section

Diar

y No.

1041
/202

1042
/202

1043
1202

1044
/202

1045
1202

1046
/202

1047
1202

Date
of
Recei

pt

01/04
12022

01/04
12022

01/04
12022

01/04
12022

01/04
12022

01/04
12022

04/04
12022

No./Name of
Document Received

NIL DATED 1.04.2022

NIL DATED 1.04.2022

F.NO.1(10)/CESTAT/CHD-
2015-ADMN-I1I DT
28.03.2022

NIL

F.NO.
01/CESTAT/BANG/JUDL.
DT 25.03.2022

NIL DATED 31.03.2022

NIL DTD 31/-3/2022

Head)

Source

RAVI
PRAKASH,
CGSC

GOVIND,
PA TO M(J)

DR,
CESTAT,
CHANDIGA
RH

DR, SM
APPEAL
BRANCH

DR,
CESTAT,
BANGALO
RE

DIKSHA
SINGH, PA
TO M(T)

T.VISWA
PRAKASH,
DR,
CESTAT,
HYDERAB

Particulars
of
documents

Draft writ
Narendra
Kumar
Bajpai-
31.03.022
APAR of
staff of
CESTAT,
Chandigarh
for 1.1.2021

Tour Bill of
Hon Sh
Ashok
Jindal, M(J)

Cause List
for Physical
Hearing 4
April to 8
aaapril

Chronologic
al order
issue of EH
for
Bangalore

Correction
in the
uploaded
Appeal

Service Tax
Appeal No.
23542/2014

Section

to
which
sent

Accoun
t
Section

PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar

PAto
Registr
ar

Ac |, .
tio Li
n

n
Name Ta k

ke Fi
le
n

AR(A
dmn)

AR(A
dmn)



1048
1202

1049
1202

1050
1202

1051
/202

1052
1202

1053
/202

1054
1202

1055
1202

1056
1202

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

NIL DTD 01/04/2022

NIL DTD 04/04/2022

NIL DTD 31/03/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

F.NO. 26/01/2009-

AD.1C(CESTAT) DTD

25/03/2022

CESTAT/AHD/PER/73/2018/

104 DTD 25/03/2022

AD

DR, Monthly
CESTAT, Statement
CHANDIGA Reportof PR
RH March, 2022
ASSISTAN
T Couse List
REGISTRA [for Physical
: PA

R Hearing of
(CENTRAL defect cases
REGISTRY)
ANIL Permission
CHOUDHA for PA to
RY Pronouncem Registr
MEMBER ar

ent
()
P.K.CHOUD |Permission
HARY,  for E@gtics)tr
MEMBER(J |Pronouncem ar
) ent

Permission
SHOBHA for deletion |PAto
RAJESH, e :

modification Registr
STENO of uploaded |ar
GRADE II

order

sanction a
SPS TO sum of Rs.  |Accoun
HON 2500/- for |t
PRESIDEN meeting out |Section
T, CESTAT

of expenses
ARCHANA, Joining
STENO-II  Report

Reimbursem
S. ent of
BHOWMIC medical
K, UNDER [claim of Sh.
SECRETAR |Ashok
Y OF THE Jindal(J),
GOl CESTAT-

reg,
SANTOSH |Intimation
KUMAR for

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1057
1202

1058
1202

1059
1202

1060
1202

1061
1202

1062
1202

1063
/202

1064
1202

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

04/04
12022

NIL DTD 01/04/2022

NIL DTD 30/03/2022

F.NO. 21/CESTAT/HYD/M-
STAT/15 DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 01/04/2022

NIL DTD 31/03/2022

TIWARI,
AR

DOROTHY
JOSEPH,
STENO
GRADE |

ARCHANA,
STENO-II

DR,
CESYAT,
HYDERAB
AD

DR,
CESTAT,
CHENNAI

MANAS
KUMAR
SINHA, AR

DR,
CESYAT,
HYDERAB
AD

DR,
CESYAT,
HYDERAB
AD

AMAN
KUMAR
SINGH,

appearing in
various
exams of
Shri Vipul
Kannick,
MTS,
MTS,CEST
AT,
Ahmedabad

Reg. for
child care
leave

Application
for leave

Monthly
Statement
FOR March
2022

Statement
showing
break up of
pending
appeals for
the month of
March-2022

Weekly
Report of E- DR(J)
hearing

DR(J)

DR(J)

Weekly
Return of E- DR(J)
hearing

Monthly
report for E-
hearing
Disposal
application
March 2022

Withdraw of
my
resignation

DR(J)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)



1065
1202

1066
1202

1067
/202

1068
/202

1069
1202

1070
1202

1071
1202

1072

04/04
12022

04/04
12022

05/04
12022

05/04
12022

05/04
12022

05/04
12022

05/04
12022

05/04

NIL DTD 01/04/2022

NIL DTD 31/03/2022

F.NO. CESTAT-

AHD/INWARD/121 DTD

04/04/2022

F.NO. CESTAT-AHD/E-
HEARING/2020/121 DTD

04/04/2022

F.NO.

07/STAT/CESTAT/KOL/09

DTD 04/04/2022

F.NO.7(STAT)CESTAT/CAL

/06 DTD 04/04/2022

F.NO.6/17/WEEKLY -
STATEMENT/CESTAT/CHD
-2020-11 DTD 04/04/2022

NIL DTD 04/04/2022

SOFTWAR
E
PROGRAM
MER

SUKHBIR
SINGH,
MTS

SHENAJ
BANO,
STENO GR-
I

ASSISTAN
T
REGISTRA
R, CESTAT
AHMEDAB
AD

ASSISTAN
1
REGISTRA
R, CESTAT,
AHMEDAB
AD

DY

REGISTRA
R, CESTAT,
KOLKATA

DR,
CESTAT,
KOLKATA

DEPUTY
REGISTRA
R CESTAT,

letter Dtd
09.03.2022

CL for One
day

Joining
Report

Statement
pendency,
institution

and disposal DR(J)
of appeals

and stay
applications

Report for E
Hearing
appeal and
applications
for the
period
01/03/2022
to
31/03/2022

Report for -
hearing
application
March 2022

Institution,
Disposal and
Pendency
etc for the
month of
March 2022

Weekly
Statement of
the matter/s \DR(J)

DR(J)

DR(J)

DR(J)

CHANDIGA [for E-

RH
DEPUTY

hearing

Revised DR(J)

AR(A
dmn)

AR(A
dmn)



/202 /2022 REGISTRA monthly

2 R CESTAT, |statement
CHANDIGA report of
RH March 2022
M/S K.S. ;/L\J/Séir(vision
1073 SINGH,
1202 05/04 |SR. NO. 155/43/OFFICE/15- CONTRAC and o DR(J)
/2022 |16 requistion
2 TOR relate work
DAMOH
order
Office file
1074 no
05/04 NISHA 01/CESTAT
/2202 /2022 NIL GARG /Misc/2018- DR@)
CR dated
10/02/2022
Request to
provide the
1075 GOURAYV  [Certificate
05/04 MAURYA, [copy of final
/2202 12022 NIL DTD 31.03.2022 ADVOCAT Order No. DR(J)
E 50463/2020
Dtd
26.02.2020
1076 V.P.
1202 5’2%(2)‘2‘ NIL DTD 01/04/2022 PANDEY., 'geaﬁiaﬂon '(?n?r(]';‘
2 DR/H.O.O P
KRIPA
1077 SHANKAR,
1202 5’2%(2)‘2‘ NIL DTD 29/03/2022 DR, Office Order '(?n?r(]';‘
2 CHANDIGA
RH
1078 | oo, F.NO. ;"BEQARKA Work and ARGA
/202 12022 69/PERSN./CESTAT/KOL/20 CiESTAT Conduct dmn)
2 21/373 DTD 30/03/2022 KOLKATA Report
MAHESH APAR for
KUMAR, ]
1079 05/04 SPS the period AR(A
/202 NIL DTD 31/03/2022 ¢ 1.1.2021 to
2 /2022 CESTAT 31122021 dmn)
CHANDIGA |~
RH reg.

1080 |05/04 F.NO. A-35014/1/2021- S. Extension of AR(A



1202

1081
1202

1082
/202

1083
1202

1084
/202

1085
/202

1086

12022

05/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04

AD.1C(CESTAT) DTD
24.03.2022

F.NO. A-24(1)/LEAVE.
FILE/PD-M (J)/CHE/2018
DTD 04.04.2022

NIL DTD 04/04/2022

F.NO.G-
10(1)/BUDGET/CESTAT/CH
E/2016 DTD 30/03/2022

CESTAT/AHD/ADMN/TOU
R/08/2013/113 DTD
30/03/2022

F.NO.CESTAT/MUM/ADMN
/INICSI-MANPOWER/2021
DTD 28.03.2022

NIL DTD 4/4/2022

BHOWMIC
K, UNDER
SECRETAR
Y OF THE
GOl

MOHINDE
R
SINGH,DR

J.K.
GOLAY,
SPS

BALASUBR

AMANI S,
AR

SANTOSH
KUMAR
TIWARI,
AR

DR,
CESTAT,
MUMBAI

RAHUL

deputation
period in
respect of
Ms. Vanam
Jayasree,
Stenograph
Grade-11I

Leave
Intimation-
Reg

Mrs. Arti
Gupta Wife
of Hon.
President
intends to
avail first
LTC in
April 2022
from Delhi
to Mumbai.

Utilization |Accoun
of Funds FY |t
2021-22-reg. |Section

Forwarding

of

application

for TA on

Tour

Advance of Section
Rs. 75,000/-

in r/o Hon

Sh Raju

M(T)

Approval for
onetime
payment of
Rs.2,83,967/
- for hiring
of Technical
Manpower
for the
period of 03
Month

Request for

Accoun

CT

dmn)

AR(A
dmn)

AR(A
dmn)

AR(c
omp)



1202

1087
1202

1088
1202

1089
1202

1090
/202

1091
/202

1092
1202

1093
/202

1094
1202

12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

F.NO.CESTAT/AHD/L.B./2/2
014/106 DTD 29/03/2022

NIL

NIL

F.NO.17(1)/MS/CESTAT/AL
D/2018-19 DTD 01/04/2022

NIL DTD 04/04/2022

NIL DTD 04/04/2022

NIL DTD 29/03/2022

CESTAT/AHM/M(J)/DISPOS
AL 2022/119 DTD

04/04/2022

KUMAR
KANOJIYA

SANTOSH
KUMAR
TIWARI,
AR

REKHA
SHEKHAW
AT,PATO
PRESIDEN
T

SANJIV
SRIVASTA
VA,
MEMBER(T

)

MANAS
KUMAR
SINHA, AR

ANIL
CHOUDHA
RY
MEMBER

Q)

RAMESH
NAIR, M(J)

GEETA
NAINWAL,
STENO

SPSTO
HON
MEMBER

()

Increase the
rate of
laundry

Status report
of pending
Larger
Bench
matters,
CESTAT,
Ahmedabad

Monthly
Disposal
Statement of
Appeal of
March 2022

Monthly
Disposal
Statement of
Appeal of
March 2022

Bench wise
disposal of
cases during
month of
March 2022

Permission
for
Pronouncem
ent

Permission
for
Pronouncem
ent

Permission
for deletion
modification
of uploaded
order

Disposal
Statement
for the
month of

Section

PAto
Registr
ar

PA

PA

PA

PAto
Registr
ar

PAto
Registr
ar

PA to
Registr
ar



March 2022
MAHESH

Disposal
1095 06/04 SKFEJSMAR’ Statement
/2202 12022 NIL DTD 31.03.2022 CESTAT I](w)(r)rt]rt]r? . PA
CHANDIGA March 2022
RH
MAHESH Disposal
1096 06/04 SKFEJSMAR’ Statement
/2202 12022 NIL DTD 31.03.2022 CESTAT I;)grt]?ﬁ . PA
CHANDIGA \1arch 2022
RH
1097 SULEKHA
1202 %% \NIL DTD 30/03/2022 BEEVICS, —cave AR(A
/2022 application dmn)
2 M(J)
1098 Grant of 4
06/04 RAMESH (days of AR(A
/2202 /2022 NIL DTD 30/03/2022 NAIR, M(J) Casual dmn)
Leave
ADVAIT M.
SETHNA .
1099 " |Requesting
06/04 ESQ. AR(A
/2202 12029 NIL DTD 04/04/2022 ADVOCAT ;C()j _soejrknmem dmn)
E AND ]
COUNSEL
Intimation
DR.SUVEN )
1100 regarding
06/04 DU : AR(A
/202 12022 NIL DTD 29/03/2022 KUMAR mtended dmn)
2 disposal of
PATI .
agricultural
1101 6104 SULEKHA |Leave AR(A
/2202 /2022 NIL DTD 30/03/2022 BEEVI C.S |application dmn)
1102 F.NO.A(1)/LEAVE.FILE/PD- MOHINDE |Leave
1202 ?26(;(2"2‘ M (J)/CHE/2018 DTD R Intimation- ?nfr(]')“
2 05/04/2022 SINGH,DR |Reg
Issue of fair
1103 DR, Rent
1202 06/04 |[F.NO.05/CESTAT/BANG/RE |CESTAT, Certificate AR(A
5 /2022 NT DTD 04/04/2022 BANGALO (FRC)- dmn)
RE CESTAT,

Bang-reg.



1104
1202

1105
1202

1106
1202

1107
1202

1108
1202

1109
/202

1110
1202

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

06/04
12022

NIL DTD 05/04/2022

F.NO.01/CESTAT/BANG/OE

NIL DTD 04/04/2022

F.NO.21/CESTAT/HYD/M-
STAT/82 DTD 01/04/2022

F.NO. 21/CESTAT/HYD/M-
STAT/83 DTD 01/04/2022

F.MO. D-6(L)/E-

HEARING/CESTAT/CHE/20

20 DTD 05/04/2022

NIL DTD 05/04/2022

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

ASSISTAN

T/DEPUTY

REGISTRA
R, CESTAT,
MUMBAI

DR,
CESYAT,
HYDERAB
AD

DR,
CESYAT,
HYDERAB
AD

ASSISTAN
T
REGISTRA
R

HARSHITA
PANDEY,
AR

Information
regarding on
line selling
of Car
(Modal-
2007) and
purchase of
a 2nd hand
swift Car
(model-
2015)

sanction a
sum of Rs.
1,00,000/-
for other
expenses
(OE)

Submission
of monthly
statement
for the
month of
March 2022

Monthly
statement
for the
month of
March2022

Monthly
Statement of
physical
Hearing of
Appeals for
the month of
March-2022

Monthly
Report of
List of E-
hearing
cases

Intimation
regarding

change of
date for

DR(J)

DR(J)

DR(J)

DR(J)

Admini
stration
Section

AR(A
dmn)

AR(A
dmn)



1111
1202

1112
/202

1113
1202

1114
/202

1115
/202

1116
1202

1117

06/04
12022

06/04
12022

07/04
12022

07/04
12022

07/04
12022

07/04
12022

07/04

F.NO. 11013/01/2022-JUS.1I
DTD 05/04/2022

NIL DTD 05/04/2022

NIL DATED 31.03.2022

NIL

NIL DATED 05.04.2022

NIL

NIL

MURALID
HAR
PANDEY,
DIRECTOR

(-1

J.K.
GOLAY,
SPS

T.
VISHWAPR
AKASH,
DR,
CESTAT,
HYDERAB
AD

C.J.
MATHEW,
M(T),
CESTAT,
MUMBAI

P. K.
CHOUDHA
RY, M(J),
CESTAT,
KOLKATA

P.VENKAT
A SUBBA
RAO M(T)

SULEKHA

preliminary
test for
Delhi
Judicial
Services

Joint
Conference
of CM of the
States and
Chief
Justices of
HC to be
held on
30.04.2022

APAR of
Ms. Rekha
Shekhawat,
for the year
01.01.2021
to
31.12.2021

CT
Section

AR(c
omp)

Five SM

matters PA to
which are  |Registr
adjourned  |ar

next SMB

Monthly

Disposal PA to
Statement  |Registr
for March  |ar
2022

Monthly

Disposal PA to
Statement  |Registr
for March  |ar
2022

Monthly

Disposal PAto
Statement  |Registr
for March  |ar
2022

Monthly PAto



1202

1118
1202

1119
1202

1120
1202

1121
/202

1122
/202

1123
/202

1124
1202

1125
/202

12022

07/04

12022 NI

07/04

12022 NI

07/04

12022 NI

07/04
12022

CESTAT/AHM/MT/2022/129
DATED 01.04.2022

07/04

12029 NIL DATED 07.04.2022

08/04

12022 NIL

08/04

12022 NIL DATED 6.04.2022

08/04 [F.NO.05/CESTAT/BANG/W
/2022 ATER DATED 4.04.2022

BEEVI C.
S., M(J),

CESTAT,
CHENNAI

DR. S. K.
PATI, M(J),
CESTAT,
MUMBAI

RACHNA
GUPTA,
M(Q),
CESTAT,
NEW
DELHI

ANIL
CHOUDHA
RY, M(J),
CESTAT,
DELHI

PATO
M(T),
CESTAT,
AHMEDAB
AD

MANOJ
KUMAR
SHARMA,
UDC,
COMPUTE
R SECTION

GOVINDAS
WAMY,
KERALA

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

DR,
CESTAT,

Disposal
Statement
forMarch
2022

Monthly
Disposal
Statement
for march
2022

Monthly
Disposal
Statement
for March
2022

Monthly
Disposal
Statement
for March
2022

Monthly
Disposal
Statement
for March
2022

Home Town
LTC-reg.

Op (CAT)

66/2021, B.
Suja Vs Sh.
tarun Bajaj

No objection
certificate

Sanction for
Rs. 18,745/-

Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



1126
1202

1127
1202

1128
1202

1129
1202

1130
/202

1131
/202

1132
/202

1133
/202

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

F.NO.
05/CESTAT/BANG/RENT
DATED 4.04.2022

F.NO.05/CESTAT/BANG/XE
ROX DATED 5.04.2022

F.NO.26(1)/PURCH.STATIO
NARY/CESTAT/ALD/2015
DATED 06.04.2022

F.NO.20(1)/MISC.PURCH./C
ESTAT/ALD/2015-PART-IV
DATED 06.04.2022

NIL DATED 06.04.2022

F.NO.41(1)/OUT
SOURCE/STENO/CESTAT/2
016 DATED 06.04.2022

F.NO39(1)/OUT
SOURCE/MTS/CESTAT/201
6 DATED 6.04.2022

F.NO.25(1)/FM/CESTAT/AL
LD/2015 DATED 6.04.2022

BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

PARMOD
KUMAR,
STENO GR-
I

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB

Sanction for
Rs.4,00,049/

Sanction for
Rs.6,183/-

Sanction for
Rs.24,480/-

Financial
sanction for
Rs. 97,940/-

Earned
Leave
application

Sanction for
Rs.23,292/-

Sanction for
Rs.32,951

Sanction for
Rs.19,440

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



1134
1202

1135
1202

1136
/202

1137
1202

1138
1202

1139
/202

1140
/202

1141
/202

1142
/202

1143
/202

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

F.NO.13(1)/T&I/CESTAT/AL
LD/2015-PART-11 DATED
07.04.2022

F.NO.16(1)/ACCO&GH/CES
TAT/ALLD/2015-PART-II
DATED 07/04/2022

F.NO29/CESTAT/BANG/TE
LE DATED 07.04.2022

F.NO.01/CESTAT/BANG/BN
PL DATED 07.04.2022

NIL

F.NO.07/CESTAT/BANG/HI
RING TAXI DATED
07.04.2022

F.NO.01/CESTAT/BANG/EL
EC. DATED 07.04.2022

NIL DATED 6.04.2022

NIL DATED 6.04.2022

F.NO.A-
24(1)/LEAVE.FILE/PD-
M(J)/CHE/2018 DATED
04.04.2022

AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

S.S. GARG,
M(QJ),
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
BANGALO
RE

MANWAR
SINGH,
ubC

DEVENDE
R, UDC

MOHINDE
R SINGH,
DR,
CESTAT,

Sanction for
Rs.9,611

Sanction for
Rs.38,945

Sanction for
Rs.6,222

Sanction for
Rs.14,510

Certificate
of
relinquishme
nt of charge

Sanction for
Rs.1,33,466

Sanction for
Rs.25,224

Leave
application

Joining
Report

Leave
Intimation

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



1144
1202

1145
1202

1146
1202

1147
1202

1148
/202

1149
/202

1150

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04

CESTAT/AHD/PER/18/2022/
130 DATED 06/04/2022

NIL DATED 5/4/2022

NIL DATED 7/4/2022

CESTAT/AHD/PER/2018/128
DATED 4/4/2022

CESTAT/AHD/PER/76/2018/
127 DTD 04/04/2022

F.NO.A-

24(1)/LEAVE.FILE/PD-M
(J)/CHE/2018 DTD

05/04/2022
F.NO. A-

CHENNAI

SANTOSH
KUMAR
TIWARI,
AR,
CESTAT,
AHMEDAB
AD

SEEMA
SADANA,
SPS

ATIN
SHARMA,
MTS

MANAS
KUMAR
SINHA, AR,
CESTAT,
ALLAHAB
AD

SANTOSH
KUMAR
TIWARI,
AR

MOHINDE
R
SINGH,DR

forwarding
assumption
of charges in
Form GFR
33inr/o Sh.
Santosh
Kumar
Tiwari, AR,
CESTAT,
Ahm.

Leave
application

Leave
application

Forwarding
of extension
of
deputation
period
application
in r/o Mrs.
P. Prasanna,
Technical
Officer,
CESTAT,
Ahm

Forwarding
of request
application
for transfer
to CESTAT,
Delhi inr/o
Raju Kumar,
MTS,
CESTAT,
Ahmedabad

Leave
Intimation-
Reg

BALASUBR |Leave

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

1151
1202

1152
1202

1153
1202

1154
1202

1155
1202

1156
/202

1157
/202

1158
/202

12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

08/04
12022

25(1)/CCL/CHE/2011 DTD
05/04/2022

NIL DTD 6/4/2022

F.NO.A-24(1)/LEAVE
FILE/MS-DR/CHE/2021
DTD 07/04/2022

F.NO.

01/CESTAT/BANG/RR DTD

05/04/2022

NIL DTD 04/04/2022

C.NO.
IV(16)CA/05/2007/PT.1/21
DTD 04/04/2022

NIL

F.NO. D-6(1)/E-

HEARING/CESTAT/CHE/20

20 DTD 05/04/2022

F.NO. D-6(1)/DISPOSAL

STATEMENT/BENCH/2017

DTD 04/04/2022

AMANI S,
AR

SEEMA
SADANA,
SPS

BALASUBR
AMANI S,
AR

DR,
CESTAT,
BANGALO
RE

ASSISTAN

T/DEPUTY

REGISTRA
R, CESTAT,
MUMBAI

C.p.
GOYAL,
PR.
COMMISSI
ONER

MUKESH
GUPTA, DR

ASSISTAN
T
REGISTRA
R

MOHINDE
R
SINGH,DR

sanction
order

Casual
Leave for
08.04.2022

Forwarding
leave
application
of Shri
Mohinder
Singh, DR

Monthly
Report of
physical
hearing for
March 2022

Submission
of monthly
statement
for the
month of
March 2022

Misc.
application
for recalling
all the other
appeals

Report of

the matter

taken up for |DR(J)
E-hearing of

march 2022

Monthly
Report of
List of E-
hearing
cases

Statement of
physical
hearing of
Appeals for
the month of
April 2022

DR(J)

DR()

DR(J)

DR(J)

DR(J)

dmn)

AR(A
dmn)

AR(A
dmn)



Pendency of

/12105; 08/04 F.NO.17(1)/MS/CESTAT/AL &”S,\'}'/A*g Single DRO)
/2022 \D/2018-19 DTD 01/04/2022 Member
2 SINHA, AR
Bench cases
Disposal
1160 08/04 EAAF}FXERIIEE Statement
/202 12022 NIL DTD 06/04/2022 STENO GR. for the PA
2 | month of
March 2022
Bench wise
/121(;321 08/04 [F.NO.17(1)/MS/CESTAT/AL 'P\é'él\'}'ﬁg g;zgsj‘l'”‘f;g oA
2 /2022 D/2018-19 DTD 01/04/2022 SINHA AR |month of
March 2022
ASSISTAN |[Central
1162 T registry
1202 08/04 NIL DTD 11/04/2022 REGISTRA cause_llst for PA
2 /2022 R Physical
(CENTRAL Hearing of
REGISTRY) |defect cases
DY.
1163 156104 SE(SIISETQ Physical
/2202 12022 NIL DTD 11/04/2022 MEMBER ?:eairslggiist PA
APPEAL
BRANCH)
MANU
1164 PA to
08/04 KUMAR Reply from .
/202 12022 NIL DTD 07/04/2022 SRIVASTA Mumbai Registr
2 ar
VA
SPS TO Disposal
1165 08/04 CEATAT/AHM/M(J)/DISPO HON Statement
/202 12022 SAL/2022/119 DTD MEMBER for the PA
2 04/04/2022 Q) month of
March 2022
Disposal
/121(§326 08/04 NIL S.K.MOHA fst;[?ttir:ent PA
2 /2022 NTY M(J) month of
March 2022
1167 S.K. Grant of
1202 9% i1 DTD 01/04/2022 MOHANTY, [three days AR(A
12022 dmn)

2 M(J) Earned



1168
1202

1169
1202

1170
1202

1171
1202

1172
1202

1173
/202

1174
/202

1175
/202

1176
1202

11/04
12022

11/04
12022

11/04
12022

11/04
12022

11/04
12022

11/04
12022

12/04
12022

12/04
12022

12/04
12022

NIL DTD 08/04/2022

NIL DTD 11/04/2022

F.NO.D-6(1)/DISPOSAL
STATEMENT/BENCH/2017
DATED 11.04.2022

NIL DTD 09/04/2022

F.NO.
01/CESTAT/BANG/KRB
DTD 08/04/2022

NIL DTD 08/04/2022

NIL DATED 11.04.2022

NIL DTD 07/04/2022

NIL DTD 08/04/2022

RACHNA
GUPTA,
M(@)

LAKHWIN
DER
DHULL,
ubDC

MOHINDE
R
SINGH,DR

ASGI
KERALA

DEPUTY
REGISTRA
R CESTAT,
BANGALO
RE

P.K.CHOUD
HARY,
MEMBER(J

)

G.A.D.
PROTOCOL
DIVISION,
MANTRAL
AYA,
MUMBAI-
32

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

BHANU
MEHTA,

Leave

Leave
application

Permission
to attend an
interview for
admission in
PhD in
English
Literature

Pendency
Statement

for the DR(J)
month of

March 2022

CCC No.
766 of 2022

Forwarding
of
assumption
of charge as
Head Clerk-
reg.
Permission
for
Pronouncem
ent

PAto
Registr
ar

Forwarded
Revised
scheduled of
Tour

Joining

Report

Leave
application

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmin)

AR(A
dmn)

AR(A
dmn)



1177
1202

1178
1202

1179
1202

1180
/202

1181
1202

1182
1202

1183
1202

1184
1202

1185
1202

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

NIL DTD 08/04/2022

F.NO.

33/CESTAT/BANG/OSP
DTD 01/04/2022

F.NO.

05/CESTAT/BANG/RENT
DTD 04/04/2022

NIL DTD 14/01/2022

F.NO.E.11014/3/2016-AD-
HINDI-4 DTD 31/03/2022

F.NO. 9(Il)/CAL/CEGAT/98-

PART-11/12

NIL DTD 27/03/2022

NIL DTD 05/04/2022

F.NO. 9(I1)/CEGAT/CAL/98-

PART-11/11

STENO
GRADE-II

PUSHKAR
SINGH,
MTS

DR,
CESTAT,
BANGALO
RE

DR/H.O.0,
CESTAT,
BANG

RADHESH.
S

DR.
SATISH
CHANDRA

P.K.CHOUD
HARY,
MEMBER(J

)

EBY.P.F

DR.
SUVENDU
KUMAR
PATI
M(JUDICIA
L)

P.K.CHOUD
HARY,

Avail
Compensato
ry Leave

Extension of
contract of
OSP Staff-
CESTAT,
Bang.

Issue of fair
Rent
Certificate
(FRC)-
CESTAT,
Bang-reg.

Willingness
to the post
of Technical
officer
Official
Lang.
Implementat
ion
committee
meeting

Forwarding
of APARs.
of SPSs &
Stenos-reg.

Forwarding
of Pension
Papers

APAR of
Mr. Sanjay
Prasad,
Steno Gr. Il
for the year
01.01.2021
to
31.12.2021

Forwarding
of APARs.

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1186
1202

1187
1202

1188
/202

1189
1202

1190
1202

1191
/202
2

1192
/202
2

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

F.NO.A-24(1)/LEAVE
FILE/MS-DR/CHE/2021
DTD 07/04/2022

NIL DTD 06/04/2022

NIL DTD 05/04/2022

CESTAT/AHD/PER/18/2022/
130 DTD 06/04/2022

NIL DTD 11/04/2022

F.NO.
07/CESTAT/BANG/TAXI

NIL DTD 11/04/2022

MEMBER(J
)

BALASUBR
AMANI S,
AR

MANAS
KUMAR
SINHA, AR

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

SANTOSH
KUMAR
TIWARI,
AR

REKHA
SHEKHAW
AT,
STENO-I

CESTAT,
BANGALO
RE

PARMOD
KUMAR,
STENO. GR.

Forwarding
of leave
application
of Shri.
Mohinder
Singh, DR

No objection
Certificate-
reg.

Information
regarding on
line selling
of Car
(Modal-
2007) and
purchase of
a 2nd hand
swift Car
(model-
2015)

Forwarding
of
assumption
of charge in
Form GFR
33

Application
of the post
of PA on
Deputation/
Foreign
Service
basis in
Rajya Sabha
Secretariat

Gem for one
vehicle for
tour
Members

Availing
earned leave

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1193
1202

1194
1202

1195
1202

1196
/202

1197
1202

1198
/202

1199
1202

1200
/202

1201
1202

1202

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04

NIL DTD 11/04/2022

NIL DTD 11/04/2022

NIL DTD 11/04/2022

NIL DTD 11/04/2022

NIL

NIL

NIL DTD

NIL DTD 11/04/2022

F.NO. E. 30011/2/2022-

HINDI-4-DOR

F.NO. VII1(28)/

PARMOD
KUMAR,
STENO. GR.
I

JOHNSON
CHACKO,
ubDC

JOHNSON
CHACKO,
ubDC

JOHNSON
CHACKO,
ubC

ASHISH,
MTS

ASHISH,
MTS

DOROTHY
JOSEPH,
STENO
GRADE |

DOROTHY
JOSEPH,
STENO
GRADE |

PRITI

ALOK

Leave
application

Joining
Report

Medical
Reimbursem
ent claim

Medical
Reimbursem
ent claim

Certificate
of Non-
Emp. to be
furnished by
the
Suspended
official
under F.R.
53 (2)

Proforma for
Re-
imbursement
of children
education

Application
for child
care leave

Joining
Report

Quarterly
progress
Report in
Hindi
proforma
Attached

OIA No. 72- DR(J)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1202

1203
1202

1204
1202

1205
/202

1206
/202

1207
/202

1208
/202

1209
/202

1210
/202

12022

12/04
12022

12/04
12022

12/04

CUS/REVIEW/188/2022/136
2 DTD 07/04/2022

F.NO.
01/CESTAT/BANG/RR DTD
05/04/2022

F.NO.07/STAT/CESTAT/KO
L/09/378 DTD 04/04/2022

F.NO.7(STAT)CESTAT/CAL

12022 //06/379 DTD 04/04/2022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

12/04
12022

F.NO.6/17/WEEKLY -
STATEMENT/CESTAT/CHD
-2020-11 DTD 08/04/2022

NIL DTD 11/04/2022

NIL DTD 08/04/2022

NIL DTD 08/04/2022

NIL DTD 11/04/2022

SHARMA

DR,
CESTAT,
BANGALO
RE

DY

REGISTRA
R, CESTAT,
KOLKATA

DR,
CESTAT,
BANGALO
RE

DR,
CESTAT,
CHANDIGA
RH

ASHOK
JINDAL,
MEMBER(J

)

SR.PSTO
HON.
PRESIDEN
T

SR.PSTO
HON.
PRESIDEN
T

ANIL
CHOUDHA

SM-CUS-
JPR-2020
Dtd
27/11/2020
past by the
Commission
er, jaipur

Monthly
Report for
E-hearing
for March
2022

Report for
E-hearing
application
march 2022

Institution,
Disposal and
Pendency
etc for the
month of
March 2022

Weekly
statement of
the matters
for E-
hearing

Retain the
Flat no. 30
Sector 38A,
CPWD
Colony,
Chandigarh

Tax invoice
cum receipt

Electricity
Bill reg.

Permission
for

DR(J)

DR()

DR(J)

DR(J)

Accoun
t
Section

Accoun
t
Section

CT
Section

PA to
Registr



1211
1202

1212
1202

1213
/202

1214
/202

1215
/202

1216
1202

1217
1202

1218
1202

1219
/202

12/04
12022

12/04
12022

12/04
12022

12/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

F.NO. ST/506/2012 DTD
07/04/2022

F.NO.

CESTAT/MUMBAI/OFFICE

ORDER/2018 DTD
07/04/2022

NIL DTD 08/04/2022

F.NO.D-6(1)/DISPOSAL

STATEMENT/BENCH/2017

DTD 08/04/2022

F.NO. A-
20(2)/PERS.FILE/KKP-
ST.GR.II/CHE/2015 DTD
08/04/2022

F.NO.A-

20(2)/PERS.FILE/RKP-ST.

GR.II/CHE/2015 DTD
08/04/2022

F.NO.A-

20(2)/PERS.FILE/RKP-ST.

GR.II/CHE/2015 DTD
08/04/2022

NIL DTD 12/04/2022

F.NO.A-
20(1)/PERS.FILE/SKS-
UDC/CESTAT/CH/2022
DTD 11/04/2022

RY
MEMBER

()

T.K.SARKA
R, DR

DR,
CESTAT,
MUMBAI

SUDHAKA
RAN. A,
SPS
CESTAT

MOHINDE
R
SINGH,DR

MOHINDE
R
SINGH,DR

BALASUBR
AMANI S,
AR

MOHINDE
R
SINGH,DR

P.
VENKATA
SUBBA
RAO

BALASUBR
AMANI S,
AR

Pronouncem
ent

Constitution
of Larger
Bench

Office Order

Permission
for deletion
modification
of uploaded
order

List of Stay
Application
pending

Forwarding
of
Intimation-
Reg

Request of
issue of
Vigilance
Certificate-
Reg

Request to
Forward the
Application
for the post
of PA (On
Deputation)

Leave
application

Forwarding
of Joining
report of Sh
Shashi
Kumar Soni.
Head Clerk

ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

PAto
Registr
ar

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1220
1202

1221
1202

1222
1202

1223
1202

1224
1202

1225
1202

1226
/202

1227
/202

1228
1202

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

13/04
12022

NIL DTD 06/04/2022

NIL DTD 12/04/2022

NIL DTD 11/04/2022

REF:
NL/MANDAL/425/2022
DTD 11/04/2022

NIL DTD 12/04/2022

F.NO. D-6(1)/DISPOSAL
STATEMENT/BENCH/2017
DTD 08/04/2022

F.NO.
01/CESTAT/BANG/NSP
DATED 12.04.2022

NIL DATED 12.04.2022

NIL DATED 13.04.2022

T.V.UNNIK
RISHNAN,
SPS TO
M(T)

ARPIT
JAIN,MTS

SHENAJ
BANO,
STENO GR-
I

NIRMA
LIMITED

SPSTO
HON
PRESIDEN
T, CESTAT

MOHINDE
R
SINGH,DR

DR,
CESTAT,
BANGALO
RE

REKHA
SHEKHAW
AT,
STENO-I

PARMOD
KUMAR,

STENO. GR.

Commuted
Sick Leave
application
of Hon.
M(T), Sh.
Sanjiv
Srivastava
Intimating
for various
examination

Leave
application

Request for

adjournment DR(J)

of hearing

Electricity
Bill reg.

List to stay
application
pending

Mr. N. S.
Pradeep,
Permission
for availing
Home Town
LTC

Request for
issuance of
NOC for
document
verification
of SSC
Stenographe
rGr.C&D
examination

Leave
application
for 12 April

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1229
1202

1230
1202

1231
1202

1232
1202

1233
/202

1234
1202

1235
/202

13/04
12022

13/04
12022

13/04
12022

18/04
12022

18/04
12022

18/04
12022

18/04
12022

NIL DATED 13.04.2022

NIL DATED 13.04.2022

NIL DATED 28.03.2022

F.NO.
CESTAT/MUM/OA/724/2019
DTD 13.04.2022

F.NO.
01/CESTAT/BANG/KRB
DTD 08/04/2022

NIL DTD 06/04/2022

NIL DTD 18/04/2022

HARSHITA
PANDEY,
AR

DR,
SINGLE
MEMBER
APPEAL
BRANCH

ClJ
MATHEW,
M(T)

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

DR,
CESTAT,
BANGALO
RE

V.P.PANDE
Y, DR,
CESTAT,
BANGALO
RE

LAKHWIN
DER

Station
Leave
application
from
14/4/2022 to
17/4/2022

Supplimenta
ry Physical
hearing
Cuaselist

PAto
Registr
ar

Casual
Leave for
25.03.2022

Submission
of Sur-
rejoinder in
the CAT
Case OA
No.
724/2019
filed by Dr.
S.K. Pati,
Hon. M (J)
V/s UOIL.

Forwarding
of
assumption
of charge as
Head Clerk-
reg.

Information
regarding on
line selling
of Car
(Modal-
2007) and
purchase of
a 2nd hand
swift Car
(model-
2015)

Permission
for

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1236
1202

1237
1202

1238
/202

1239
/202

1240
/202

1241
/202

1242
/202

1243
1202

1244
/202

18/04
12022

18/04
12022

18/04
12022

18/04
12022

18/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

NIL

NIL DTD 7/04/2022

NIL

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

DHULL,
ubC

SWAPNIL
TIWARI,
AR

DR.
SUVENDU
KUMAR
PATI
M@JUDICIA
L)

DOROTHY
JOSEPH,
STENO
GRADE |

DY.
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH)

DY/ASST.
REGISTRA
R
(CENTRAL
REGISTRY)

ANJANI

ANJANI

BHAVNA
SINGH,
ubDC

DR,
CESTAT,
BANGALO
RE

admission in
Phd in Eng.
Literature

Joining
Report

Causal leave
-reg.

Reimburse

the expenses |Accoun
for the t
month of Section
April 2022

Physical
hearing PA
Cause list

Physical
hearing PA
Cause list

Joining
Report

Leave
application

Leave
application

Request for
TA/DA
Advance in
r/o Mr. Ravi
Shekhar
Chaudhary,

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1245
1202

1246
1202

1247
1202

1248
/202

1249
/202

1250
/202

1251
/202

1252
/202

1253
/202

1254

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04

NIL DTD 18/04/2022

NIL DTD 11/04/2022

F.NO.A-20(1)/PERS.
FILE/SKS-
UDC/CESTAT/CH/2022
DTD 11/04/2022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021
DTD 18.04.2022

NIL DTD 11/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

SHUSHMA
RANI

P. ANJANI
KUMAR
M(T)

BALASUBR
AMANI S,
AR

BALASUBR
AMANI S,
AR

P.DINESHA
, MQ)

MUKESH
GUPTA, DR

MUKESH
GUPTA, DR

SWAPNA
A. NAIR,
HEAD
CLERK

SWAPNA
A. NAIR,
HEAD
CLERK

F.NO.-12014/1/2021-HINDI-4 PRITI

UDC,
CESTAT,
Chandigarh-
reg.

Leave
application

Joining
Report

Forwarding
of Joining
report in r/o
shri. Shashi
Kumar Soni,
Head Clerk-
Reg.

Forwarding
of joining
report of
Shri
Mohinder
Singh, DR-
reg.

Joining
report after
availing
leave
Medical
Reimbursem
ent claim

Medical
Reimbursem
ent claim

Leave
application

Joining
Report

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1202

1255
1202

1256
1202

1257
1202

1258
/202

1259
/202

1260
/202

1261
1202

1262
/202

1263
/202

1264

12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

19/04

D.O.R. DTD 11/04/2022

SELENE

F.NO.-12014/1/2021-HINDI-4 PRITI

D.O.R. DTD 11/04/2022

F.NO

CESTAT/MUM/ACCOUNTS
-SEC/2018 DTD 6/4/2022

F.NO.-12012/2/2021-HINDI-
4-DRO DTD 21/03/2022

ST/50494/2019/2019 DTD

14/04/2022

ST/MISC/50043/2021 DTD

13/04/2022

NIUL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 8/04/2022

NIL DTD 19/04/2022

SELANI

DR,
CESTAT,
MUMBAI

PRITI
SELARE

ADVOCAT
E FOR THE
APPELLAN
T

(Z.U.ALVI)
ADVOCAT
E

MANAS
KUMAR
SINHA, AR

P.DINESHA
, MQ)

P.K.CHOUD
HARY,
MEMBER(J

)
P.K.CHOUD
HARY,
MEMBER(J
)

S.K.

Department
of Revenue

Allotment
od
additional
fund in
medical
head reg.

In may 2022
revised time
table of the
exams to be
conducted.

Reply of the
Appellant to
Respondents
application
for early

Application
for
Adjournmen
t : Hearing ;
20.04.2022

Weekly
Report of E-
hearing

Monthly
Disposal
Statement of
Appeal of
March 2022

Approval for
permission
to re-list the
matters

Permission
for
Pronouncem
ent

Revised

AR(A
dmn)

Accoun
t
Section

AR(A
dmn)

DR(J)

DR(J)

DR(J)

PA

PA to
Registr
ar

PA to
Registr
ar

AR(A



1202

1265
1202

1266
1202

1267
/202

1268
1202

1269
/202

1270
1202

1271
1202

1272
/202

1273
/202

12022

19/04
12022

19/04
12022

19/04
12022

19/04
12022

20/04
12022

20/04
12022

20/04
12022

20/04
12022

20/04
12022

NIL DTD 12/04/2022

F.NO.CESTAT/AHD/M(J)/13
3 DTD 11/04/2022

CESTAT/AHD/PER/18/2022/
146 DTD 18/04/2022

NIL DTD 19/04/2022

NIL DTD 19/04/2022

NIL DTD 19/04/2022

NIL DTD 19/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

BHATNAG
AR IRS
(RTD) EX.
PRESIDEN
T CEGAT

P.DINESHA
» M(J)

RAMESH
NAIR, M(J)

SANTOSH
KUMAR
TIWARI,
AR

DOROTHY
JOSEPH,
STENO
GRADE |

ATIN
SHARMA,
MTS

P.
VENKATA
SUBBA
RAO

HEERA
LAL

RAJENDRA
PRASAD

ANJANI

pension-
Family
pension-
indication of
full name of
wife
required.
Intimation
for station
leaving

Leave
application

Forwarding
of pay
fixation
option in r/o
Sh. Santosh
Kumar
Tiwari

Casual leave

Leave
application

Proforma for
taking prior
by
government
servant for
private visit
abroad

Leave
application

Leave
application

Leave
application

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1274
1202

1275
1202

1276
1202

1277
1202

1278
1202

1279
/202

1280
1202

1281
/202

1282
1202

1283
/202

1284
/202

1285

20/04
12022

20/04
12022

20/04
12022

20/04
12022

20/04
12022

21/04
12022

21/04
12022

21/04
12022

21/04
12022

21/04
12022

21/04
12022

21/04

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 18/04/2022

NIL DTD 19/04/2022

NIL DTD 19/04/2022

NIL DTD 13/04/2022

NIL DTD 20/04/2022

NIL DTD 20/04/2022

F.NO.01/CESTAT/BANG/MI
SC. DTD 20/04/2022

F.NO.
09/CESTAT/BANG/COMP.

F.NO.
10/CESTAT/BANG/AC

JOHNSON
CHACKO,
ubDC

JOHNSON
CHACKO,
ubDC

LALIT
PRASAD
PANT, SPS

HARSHITA
PANDEY,
AR

HARSHITA
PANDEY,
AR

ANKUR
DAHIYA

RAJENDRA
PRASAD

RAVI
PRAKASH

CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

CESTAT,
BANGALO
RE

F.NO.01/CESTAT/BANG/AC CESTAT,

Medical
Reimbursem
ent claim

Leave
application

Medical
Reimbursem
ent claim

Leave
application

Leave
application

Application
requesting
transfer to
CESTAT,
Chandigarh
- regarding

Leave
application

Requested to
provide
signed and
stamped

copy

Sanction for
Misc.
expenditure
of
Rs.11,981/-

Sanction for
Computer of
office use of
Rs. 3,599/-

Sanction for
AC of
Rs.17,033/-

Sanction for

Admini
stration
Section

Admini
stration
Section

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

1286
1202

1287
1202

1288
1202

1289
1202

1290
/202

1291
/202

1292
1202

1293
/202

12022

F.NO.G(19)/(1)CESTAT/PAY
FIXATION /2015 DTD
20/04/2022

21/04
12022

21/04

12022 NIL DTD 20/04/2022

21/04

12029 NIL DTD 20/04/2022

21/04

12029 NIL DTD 20/04/2022

21/04

12022 NIL DTD 18/04/2022

F.NO.
5(1)/DL/ICM/CESTAT/ALLD/
2015

21/04
12022

21/04

12029 NIL DTD 19/04/2022

21/04 |[F.NO.E/50935/2020 & ORS./
/2022 DTD 20/04/2022

BANGALO
RE

MOHINDE
R
SINGH,DR

PRAMOD
KUMAR,
STENO GR.
I

J.K.
GOLAY,
SPS

MUKESH
GUPTA, DR

DR,
CESTAT,
CHANDIGA
RH

CESTAT,
ALLAHAB
AD

RACHNA
GUPTA,
M(@)

RAKESH
AGARWAL,
AR

AC of Rs.
4,661/-

Vetting up
and
Verification
of Pay
Fixation
Orders

Casual leave

Joining
report after
availing
leave

Causal leave
for
21/04/2022

Request for
TA/DA
Advance in
r/o Mr. Ravi
Shekhar
Chaudhary,
UDC,
CESTAT,
Chandigarh-
reg.
Sanction for
reimburseme
nt of tuition
fee of Rs.
27,000

Leave
application

Order No.
82 of 2022
Dtd
19/04/2022
for
constituting

DR(J)

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1294
1202

1295
1202

1296
1202

1297
1202

1298
1202

1299
1202

1300
1202

1301
1202

1302
1202

1303
/202

1304

21/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04

NIL DTD 20/04/2022

F.NO.
07/CESTAT/BANG/TAXI
DTD 21/04/2022

F.NO.A-24(2)/LEAVE
FILE/MS-DR/CHE/2021
DTD 18.04.2022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

F.NO.10/CESTAT/BANG/AC
DTD 19/04/2022

NIL DTD 20/04/2022

F.NO.
7(1)/DK/UDC/CESTAT/ALD
/2015

F.NO.8(3)/PF/A.K./LDC/CES
TAT/ALLD/2016

F.NO.2(4)/P.K./MKS/CESTA
T/ALLD/-2020

F.NO.8(2)/PF/J.K./LDC/CES

ARCHANA,
STENO-II

CESTAT,
BANGALO
RE

BALASUBR
AMANI S,
AR

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

CESTAT,
BANGALO
RE

CHANDER
KANTA,
SPS

CESTAT,
ALLAHAB
AD

CESTAT,
ALLAHAB
AD

CESTAT,
ALLAHAB
AD

CESTAT,

Special
Bench

Correction |PAto
in the appeal Registr
uploaded ar

Sanction for
premium
sedan taxi
for Hon.
Tour
Member

Forwarding
of Joining
report of Sh
Mohinder
Singh, DR

Sanction of
Rs. 27615/-

Sanction for
AMC
charges of
Photocopy
Machine of
Rs. 10260

Sanction for
AC of Rs.
21,712

Child care
leave

Sanction for
shri Deepak
Kumar of

Rs. 27,000/-

Sanction of
Rs.54,000/-

Sanction of
Rs. 54,000/-

Sanction of

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A



1202

1305
1202

1306
1202

1307
1202

1308
/202

1309
1202

1310
/202

1311
1202

1312
/202

1313
1202

1314

12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04

TAT/ALLD/2016

F.NO.:4(1)/PF/ARVIND/STE
NO-II/CESTAT/ALD/2016

NIL DTD 18/04/2022

NIL DTD 20/04/2022

NIL DTD 16.04.2022

NIL DTD 19/04/2022

NIL DTD 18/04/2022

F.NO.CESTAT/MUM/ACCO
UNTS-SEC/2018 DTD

06/04/2022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

ALLAHAB
AD

CESTAT,
ALLAHAB
AD

SANJAL,
CARE
TAKER

MANWAR
SINGH,

GAURAV
MAURYA

PRAVEEN
AGARWAL
ADVOCAT
E

PRAVEEN
AGARWAL
ADVOCAT
E

DR,
CESTAT,
BANGALO
RE

ANIL
CHOUDHA
RY
MEMBER

()

CESTAT,
MUMBAI

S.KIMOHA

Rs. 27,000/-

Sanction of
Rs. 54,000/-

Re-
imbursement
of children
education
allowance

Station leave

Request to
withdraw
our appel
filed before
the Hon.
CESTAT,
New Delhi

Appeal No.
E/51602/201
7-EX-(DB)
Dtd
06/10/2017

E/50589/201
7-EX-DB

Allotment of
additional
fund in
medical

head reg.

Permission
for
Pronouncem
ent

Reservations
Mumbai

Permission

DR(J)

DR(J)

DR(J)

Accoun
t
Section

PA to
Registr
ar

PAto

dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1202

1315
1202

1316
1202

1317
1202

1318
1202

1319
/202

1320
1202

1321
1202

1322
1202

1323
1202

1324
1202

12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

22/04
12022

25/04
12022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

NIL DTD 22/04/2022

NIL DTD 19/04/2022

NIL DTD 18/04/2022

NIL DTD 22/04/2022

NIL DTD 21/04/2022

F.NO.
01/CESTAT/BANG/AC

NIL DTD 21/04/2022

NTY M(J)

CESTAT,
CHANDIGA
RH

CESTAT,
CHANDIGA
RH

P.V.SUBBA
RAOQ,
MEMBER(T

)

MUKESH
GUPTA, DR

PRAVEEN
AGARWAL
ADVOCAT
E

PRAVEEN
AGARWAL
ADVOCAT
E

RANJU
MADHRA,
SPS

ASSISTAN
T
REGISTRA
R (SINGLE
MEMBER
APPEAL
BRANCH)

CESTAT,
BANGALO
RE

ASSISTAN
T
REGISTRA
R (SINGLE
MEMBER

for Registr
Pronouncem ar
ent

Sanction of
Rs. 27,651/-

AR(A
dmn)

Sanction of
Rs. 10260/-

AR(A
dmn)

Leave
application

AR(A
dmn)

Half day
leave

AR(A
dmn)

E/51602/201

7-Ex-0B) RO

E/50589/201

7-EX-DB DRQ)

Purchase a

ladies purse |CT

for Rs. Section
4000/-

Physical
hearing
Cause list

PA

Sanction for AR(A
AC dmn)
Physical

hearing PA

Cause list



1325
1202

1326
1202

1327
1202

1328
1202

1329
/202

1330
1202

1331
1202

1332
/202

25/04
12022

25/04
12022

25/04
12022

25/04
12022

25/04
12022

25/04
12022

25/04
12022

25/04
12022

NIL DTD 21/04/2022

NIL DTD 21/04/2022

NO.

CESTAT/WZB/PAK/2021

DTD 21/04/2022

NIL DTD 22/04/2022

NIL DTD 22/04/2022

NIL DTD 21/04/2022

NIL DTD 18/04/2022

NIL DTD 22/04/2022

APPEAL

BRANCH)
ASSISTAN |Central
T registry
REGISTRA |cause list for PA
R Physical
(CENTRAL Hearing of
REGISTRY) |defect cases
ASSISTAN
T
REGISTRA - | oring
R (SINGLE Cause List PA
MEMBER
APPEAL
BRANCH)
P.ANJANI Eoerrm'ss'on PAto
KUMAR, Registr
M(T) Pronouncem

ent
DY.

REGISTRA |Supplementa
R (SINGLE ry physical
MEMBER |hearing
APPEAL cause list

PA

BRANCH)
Permission
SUDHAKA for deletion |PA to
RAN. A, e )
SPS modification Registr
CESTAT of uploaded |ar
order
AJAY 1I?(;errmlssmn PA to
SHARMA, Registr
Pronouncem
M(J) ar
ent
P.K.CHOUD Permission |PA to
HARY, for re- Registr
MEMBER(J ||, °. g
) listening ar
ANIL Permission
CHOUDHA for PA to
RY Pronouncem Registr
MEMBER ent

()



1333
1202

1334
1202

1335
1202

1336
1202

1337
/202

1338
1202

1339
/202

1340
/202

1341
1202

25/04

12029 NIL DTD 22/04/2022

25/04

12022 NIL DTD 22/04/2022

26/04

12022 NI

26/04 [F.NO.CESTAT/AHD/PER/66/
12022 2022/144 DTD 13/04/2022

26/04

12022 NIL DTD 21/04/2022

26/04

12022 NIL DTD 21/04/2022

26/04 [F.NO. A-50050/4/2021-AD.IC
/2022 (CESTAT) DTD 13/04/2022

26/04 CESTAT/AHD/PER/19/2022/
12022 234 DTD 12/04/2022

26/04 CESTAT/AHD/PER/18/2022/
/2022 146 DTD 18/04/2022

SUKHBIR
SINGH,
MTS

SEEMA
SADANA,
SPS

HEERA
LAL

RAJU, M(T)

SULEKHA
BEEVIC.S,
M(@)

DR.
SUVENDU
KUMAR
PATI
M(JUDICIA
L)

S.
BHOWMIC
K, UNDER
SECRETAR
Y OF THE
GOl

SANTOSH
KUMAR
TIWARI,
DR

SANTOSH
KUMAR
TIWARI,
DR

Station leave
permission

Leave
application

Joining
Report

Permission
to avail EL
and leave
the
headquarters
-reg

Permission
to leave the
headquarters

Casual leave
and
permission
to stay away
from the
headquarters

proposal for
direct
recruitment
to the post
of Assistant
Registrar

Forwarding
of joining
report in r/o
Shri Shishir
Kumar
Thakur,
Head Clerk,
CESTAT,
Ahmedabad

Forwarding
of pay
fixation
option in r/o

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)



1342
1202

1343
1202

1344
/202

1345
1202

1346
/202

1347
1202

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

F.NO.
G(19)/(1)CESTAT/PAY
FIXATION/2015 DTD
20/04/2022

NIL DTD 18/04/2022

NIL DTD 19/04/2022

NIL DTD 05/04/2022

NIL DTD 13/04/2022

NIL DTD 25/04/2022

MOHINDE
R
SINGH,DR

MANAS
KUMAR
SINHA, AR

SK.
BHATNAG
AR IRS
(RTD) EX.
PRESIDEN
T CEGAT

AJAY
KUMAR,
LDC,
CESTAT,
HYDERAB
AD

ANKUR
DAHIYA

ASHOK
KUMAR

Sh. Santosh
Kumar
Tiwari,
Deputy
Registrar,
CESTAT,
Ahmedabad

Vetting up
and
Verification
of Pay
Fixation
Orders

Forwarding
of intimation
of Sh.
Vivekanand
Bharti,
MTS-Reg

Revised
pension-
Family
pension-
indication of
full name of
wife
required.
Representati
on for
transfer
from
CESTAT
Hyderabad
to CESTAT
New Delhi

Application
requesting
transfer to
CESTAT,
Chandigarh
- regarding

Meeting
Notice

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

AR(A

dmn)

AR(A
dmn)



1348
1202

1349
1202

1350
1202

1351
1202

1352
1202

1353
/202

1354
1202

1355
1202

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

26/04
12022

DR,

F.NO.CESTAT/AHD/RECOR |CESTAT,
D/04/14/148 DTD 13/04/2022 AHMEDAB

F.NO.

GEXCOM/REV/MISC/21/202

0 DTD 19/04/2022

F.NO.6/17/WEEKLY-

STATEMENT/CESTAT/CHD

-2020-11 DTD 25/04/2022

F.NO.6/17/WEEKLY-

STATEMENT/CESTAT/CHD

-2020-11 DTD 25/04/2022

NIL DTD 25/04/2022

NIL DTD 25/04/2022

F.NO.

AD

DINESH P.
PANGARK
AR,
COMMISSI
ONER
CGST

DR,
CESTAT,
CHANDIGA
RH

DR,
CESTAT,
CHANDIGA
RH

MANAS
KUMAR
SINHA, AR

ARINDAM
MISRA,
DEPUTY
COMMISSI
ONER

PARTHA
ROYCHOW

GEXCOM/REV/ST/25/2020/3 DHURY,

44 DTD 19/04/2022

C.NO.

COMMISSI
ONER

DR. B.S.

:IV(16)CA/01/UDR/209/2022/ IMEENA,

1076 DTD 20/04/2022DTD
04/04/2022

COMMISSI
ONER

Civil Appeal
No. 674 of
2021

AR(c
omp)

Non-receipt
of final
Orders
issued by the
CESTAT-
reg

Weekly
statement of
the matters
for E-
hearing

Weekly
statement of
the matters
for E-
hearing

Weekly
Report of E- DR(J)
hearing

Requesting
to kindly
provide the
periodical
statistical
statements

Application
for early
hearing in
respect of
Appeal No.
ST/50145/20
19-CU(DB)

Filling of
Misc.
Appeal in
respect of
CESTAT,
New Delhi
Final Order
No.

Central
Registr

DR()

DR(J)

DR(J)

DR(J)

DR(J)



A/50278/20

22-SM(BR)
Dtd
07/03/2022
1356 26/04 F.NO. CESTAT, Tender cT
/202 12022 01/CESTAT/BANG/AC DTD BANGALO |Notice for Section
2 22/04/2022 RE AMC
Permission
1357 26/04 POONAM [for deletion |PA to
/202 12022 NIL DTD 25/04/2022 GUPTA, modification |Registr
2 STENO of uploaded |ar
order
1358 26/0 E.K.RC;HOUD ]E’;rrmlssmn PA to
/2202 12029 NIL DTD 25/04/2022 MEMBER( Pronouncem 6Flzreglstr
) ent
1359 F.NO. CESTAT, Sanction for
1202 /227(;(;;‘ 33/CESTAT/BANG/OSP  BANGALO (OSP of Rs, dAnTr(]')“
2 DTD 27/04/2022 RE 4,70,575
1360 F.NO. Service
1202 /227(4(2);1 10/PERSN/KOL/CESTAT/98/ ;'Kb;ARKA Verification dArEr(])A
2 31 DTD 22/04/2022 ’ Report
1361 ATIN
1202 12719 N1 DTD 27/04/2022 SHARMA, |Leave AR(A
12022 application dmn)
2 MTS
KRIPA
1362 SHANKAR,
1202 /227£g NIL DTD 26/04/2022 DR, Casual leave dArEr(])A
2 CHANDIGA
RH
KOSHTI
1363 28/04 MEHUL, Corrections |PA to
/202 12022 NIL DATED 25.04.2022 STENO TO |in appeal Registr
2 MEMBER |uploaded ar
)
P. K. Permission
1364 28/04 CHOUDHA to list the PA to
/202 12022 NIL DATED 26.04.2022 RY, M(J), |order for Registr
2 CESTAT, pronouceme (ar
KOLKATA nt
1365 28/04 RACHNA |Regarding PAto
/202 12022 NIL DATED 27.04.2022 GUPTA, Work from  Registr

2 M(J), home ar



1366
1202
2

28/04

12022 NIL DATED 27.04.2022

1367
1202
2

28/04

12029 NIL DATED 25.04.2022

1368
/202
2

28/04

12022 NIL

1369
28/04
1202 1,055 [LC(CESTAT) DTD

2 27/04/2022

F.NO. A. 38012/4/2021-AD.

CESTAT,
NEW
DELHI

HARSHITA
PANDEY,
ASSISTAN
n
REGISTRA
R, CESTAT,
NEW
DELHI

MADHU
SUBAN
SHARMA,
AUTHORIZ
ED
REPRESEN
TATIVE OF
M/S
VINAYAK
MANUTRA
DE & SH.
CHANDRA
PRAKASH
BANSAL

MAHANAG
AR
TELEPHON
E NIGAM
LTD.

S
BHOWMIC
K, UNDER
SECRETAR
Y TO GOI

Reimbursem
ent of

Accoun
conveyance
charges for
going to the
Ministry

Section

Application
for seeking
adjournment
in Appeal
E/54060/201
8,
E/54062/201
8 filed by
M/s Vinayak DR(J)
Manutrade
(P) Itd.
Jaipur,
E.54061/201
8 filed by
Sh. Chandra
Prakash
Bansal.-reg

Accoun
t
Section

Telephone
Bill

Fixation of
pension of
Sh.
Narendra
Kumar
Bajpai,
M(retd.),
CESTAT-
filling of
appeal in
High Court-
reg.

AR(A
dmn)



1370
1202

1371
1202

1372
1202

1373
1202

1374
/202

1375
1202

1376
/202

1377
1202

28/04
12022

28/04
12022

28/04
12022

28/04
12022

28/04
12022

28/04
12022

28/04
12022

28/04
12022

NIL DTD 27/04/2022

NIL DTD 27/04/2022

F.NO.
05/CESTAT/BANG/RENT
DTD 25/04/2022

NIL DTD 28/04/2022

NIL DTD 28/04/2022

F.NO. 6/CEGAT/MAS/90

VOL IV DTD 22/02/2022

NIL DTD 28/04/2022

NIL DTD 28/04/2022

SANJAL,
CARE
TAKER

CESTAT,
CHANDIGA
RH

DR/HOO,
CESTAT/B
ANGALOR
E

NIVEET
SETH,
ADVOCAT
E

HARSHITA
PANDEY,
AR

MOHINDE
R
SINGH,DR

PARVEEN
KATARIA,
STENO GR.
I

PALAK
DAHAKE,
STENO

Casual leave

Sanction for
OST

Forwarding
of Rent
reasonablene
SS
cerrtificate
(RRC) for
CESTAT.
Bang.

Requesting
for listing of
ROM No.
50287 of
2022 filed
on
02.02.2022

Withdrawal
of 1 day EL
on
29/04/2022
to visit
Mumbai
Administrati
ve Approval
for supply
and
installation
of
Compactor -
reg

Permission
to re-upload
the correct
final order

Permission
for deletion
modification
of uploaded
order

AR(A
dmn)

AR(A
dmn)

AR(A
dmn)

DR(J)

Admini
stration
Section

AR(A
dmn)

PA to
Registr
ar

PAto
Registr
ar



1378
1202
2

1379
1202

1380
1202

1381
/202

1382
/202

29/04
12022

29/04
12022

29/04
12022

29/04
12022

29/04
12022

F NO.
PAO/REV/PENSION/2021-
22/42 DATED 25.04.2022

NIL DATED 23.04.2022

NIL DATED 28.04.2022

NIL DATED 28.04.2022

NIL DATED 28.04.2022

KAVITA
KALRA,
SR.
ACCOUNT
S OFFICER,
P&AOFFIC
E, M/O
FINANCE,
DEPTT.OF
REVENUE
CHURCH
ROAD
HUTMENT
S, NEW
DELHI 1

POLICY 7
PLANNING
-l
SECTION,
SSC(HQ)
NEW
DELHI

V.P.PANDE
Y, DR,
BANGALO
RE

HARSHITA
PANDEY,
ASSISTAN
T
REGISTRA
R, CESTAT,
NEW
DELHI

DR,
SINGLE
MEMBER
APPEAL
BRANCH,
CESTAT,

Revision of
pension of
Sh.
Narendra
Kumar
Bajpai,
Member
under 7th in
O.A.
No0./100/236
3/2018

Regarding
Reporting of
vacancies
online

Permission
for availing
of all India
LTC for the
block year
2018-21
(Extended
up to Dec-
2022)

Permission
for leave the
HQ
from1/5/22
evening to
3/5/22
evening

Physical
hearing
causelist

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)

AR(A
dmin)



1383
1202

1384
1202

1385
/202

1386
1202

1387
1202

1388
1202

1389
1202

1390
1202

29/04
12022

29/04
12022

29/04
12022

29/04
12022

29/04
12022

29/04
12022

29/04
12022

29/04
12022

NIL DATED 28.04.2022

CESTAT/AHD/PER/18/2022/
155 DTD 25/04/2022

F.NO.
PF/USV/CESTAT/MUM
DTD 29/04/2022

CESTAT/AHD/PER/18/2022/
157 DTD 25/04/2022

F.NO.6/17/WEEKLY-
STATEMENT/CESTAT/CHD
-2020-11 DTD 29/04/2022

NIL DTD 29/04/2022

NIL DTD 29/04/2022

F.NO.10/CESTAT/BANG/AC
DTD 29/04/2022

NEW
DELHI

AR,
CENTRAL
REGISTRY

SANTOSH
KUMAR
TIWARI,
AR

ROHIT
KUMAR
SHUKLA,
DR,
CESTAT,
MUMBAI

SANTOSH
KUMAR
TIWARI,
DR

DR,
CESTAT,
CHANDIGA
RH

MANAS
KUMAR
SINHA, AR

SPSTO
HON
PRESIDEN
T, CESTAT

CESTAT,
BANGALO
RE

PAto
Registr
ar

Physical
hearing
causelist

Forwarding
of personal
application
for
extension of
the date of
posting
order inr/o
shr. Santosh
Kumar
Tiwari

AR(A
dmn)

Relieving
Order

AR(A
dmn)

Forwarding
of earned
leave
application
in r/o Sh.
S.K. Tiwari,
DR

AR(A
dmn)

Weekly
report of E-
hearing

DR(J)

Weekly
Report of E- DR(J)
hearing

Unauthorize
CT
d removal of )
. Section
president car

Tender
Notice for

AMC Section



1391
1202

1392
1202

1393
1202

29/04

12022 NIL DTD 29/04/2022

29/04

12029 NIL DTD 29/04/2022

29/04

12022 NIL DTD 29/04/2022

ANIL
CHOUDHA
RY
MEMBER
V)

ANIL
CHOUDHA
RY
MEMBER

()

RANJU
MADHRA,
SPS

Permission
for
Pronouncem
ent

PAto
Registr
ar

Permission
for
Pronouncem
ent

PAto
Registr
ar

Permission

for deletion PAto
modification Registr
of uploaded |ar
order



